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THE VICE-CHAIRMAN (DR. EM. SUDARSANA NATCHIAPPAN): We shall

now take up clause-by-clause consideration of the Bill.
Clauses 2 and 3 and the Schedule were added to the Bill.
Clause 1, the Enacting Formula and the Title were added to the Bill.
SHRI P CHIDAMBARAM: Sir, [ move:
That the Bill be returned.

The question was put and the motion was adopted.

{A) THE BUDGET (JHARKIAND) 2013-14
and

(B) GOVERNMENT BILLS--Contd.
(i) THE JHARKHAND APPROPRIATION BILL, 2013
(ii) THE JHARKHAND APPROPRIATION (NO. 2) BILL, 2013

THE VICE-CHAIRMAN (DR. EM. SUDARSANA NATCHIAPPAN): We shall
now take up the Budget (Jharkhand) 2013-14, the JTharkhand Appropriation Bill, 2013
and the Jharkhand Appropriation (No. 2) Bill, 2013. The hon. Minister.

THE MINISTER OF FINANCE (SHRI P. CHIDAMBARAM) Sir, T move:

That the Bill to authorise payment and appropriation of certain sums
from and out of the Consolidated Fund of the State of Jharkhand for the
services of the financial year 2013-14, as passed by Lok Sabha, be taken

into consideration.
Sir, I also move:

That the Bill to authorize payment and appropriation of certain further
sums from and out of the Consolidated Fund of the State of Tharkhand
for the services of the financial year 2012-13, as passed by Lok Sabha,

be taken into consideration.

The questions were proposed.
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THE VICE-CHAIRMAN (DR. EM. SUDARSANA NATCHIAPPAN): Now, the
Motion is moved. I have got five names before me. Kindly follow the same
procedure which we followed for the other Appropriation Bills. Kindly lay your

speeches on the Table of the House before the rising of the House.

SHRI DHIRAJ PRASAD SAHU (Jharkhand): Sir, [ lay my speech on the Table

of the House.®*

SHRI PRASANTA CHATTERIEE (West Bengal): Sir, I lay my speech on the
Table of the House.**

SHRI PARIMAL NATHWANI (Jharkhand): Sir, I lay my speech on the Table

of the House . **

SHRI SANIIV KUMAR (Jharkhand): Sir, 1 lay my speech on the Table of the

House **

#ft SRFRRT T @REs) W, 9 FREs dele W Al Wil 9 ued
O% ¥l g

DR. PRADEEP KUMAR BALMUCHU (Jharkhand): Sir, T lay my speech on the

Table of the House. **

*ft R vwE W ERE, FNEs v @ Wt §¢ 12 T8 ¥ oW 8
T OE Ty 39 dER A o3 wwg R OeeIfow oEnStd & W ¥ed B d)
UIE U4 RIbled Ol IREN R Bl 39 ferfa @1 @i ved @ NE

G A o S TR TSR - B o B G A B Gy e B o MG R R
q TR BY I B ITHET N THI W AMA S FWepal ¥ B T ARG & WA 6

Al W TEREd] tgENE AeFT % ERM GSDP gfE ¥ wR's 7 999 & 727
gfererd vEl, W WER, BRRFle, W UL¥, SSRI Gd uiRed! @me, WHl IsEl O @H
g4 @ 9 v ® fr owEREs wRY wd vghe SusRl @ WYY wHE U9 2
W EREE H Fo-9¢ AeENF WX IRRER, TER, PRI, TOREE I gY &
S R & fWem geR SRES @ 8T g o, 99 84 991 mEn whi efl
UIpfad HHEEl @ @Fel $1 HHiE Ud M JiEifE AR & BIRY HIRES 4R
H TH TEHAl R T, e g sud e Swel|

HElgY, wEl W@l 9RE & g Wl vl A &om #¥ ud IReY RreRd A
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* All speeches laid on the Table of the House.

*#* All Speeches are given from page 686 onwards
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[ #t fvw uwE wE |
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SHRI PRASANTA CHATTERJEE: On Jharkhand Appropriation Bill, 2013 and
Jharkhand Appropriation Bill (2), 2013

» People of Jharkhand State migrate to other States to earn their daily
bread even the Sate of Jharkhand is having the richest reserve of

minerals. And other natural resources.

» TIndifferent attitude towards the people by different Government has
added more misery to common people of JTharkhand as he benefits of
Development projects do not percolate downward for the benefits of

Dalits and Tribals. Naturally, they do not enjoy all civic amenity.

» Forceful displacement of Tribals from their land, particularly from the

forest areas is commeon in Jharkhand.

Starvation, poverty, unemployment, lack of irrigational areas, illegal transfer of
land, rampant deforestation added with problems created by money lenders are major

factors of migration of local people of Jharkhand.

* Fraudulent activities like Coal Gate Scam, arrests, of number of Ministers

have become a common factor.

* When the State of Jharkhand was curved out of Bihar, the Union

Government has shown us a golden picture of JTharkhand.
But now the condition became just opposite.

* The Government must explain what we gained through creation of

smaller States?

* Recommendations of Ranganath Mishra Committee and Sachar
Committee, which stressed on the need of reservation for Muslims have

not been implemented.

It Though Urdu is the 2nd language in the State, but posts of Urdu teachers

are lying vacant.



The Budget [21 MARCH, 2013] (Jharkhand), 2013-14 511

» Funds out of Tribal sub-plan are being spent for sports and General

Welfare purpose which need to be enquired into.

» Unless the attitude of the Government towards the people is changed,

such anti-people activities will continue and people will suffer.

SHRI PARTMAL NATHWANTI:

ARV g LIS\IG&‘LI,
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e (Good Governance)

SAT B T AR PR UF AU GRET & Y S w1 W
GIET B UEA] W £l ¥ 91 WA £ T9 I H FIemd WReR g W e
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SHRI SANITV KUMAR: Chairman Sir, I have the opportunity to read the
speech of Shri P. Chidambaram, Hon’ble Finance Minister on the Jharkhand Budget
for the year 2013-14. To my utter surprise, I find that the most burning issues which
required attention have not been addressed in the Budget. Sir, displacement and
migration are one of the most blazing problems Jharkhand is facing since decades.
Out of total population of about 3.25 crores, 14.6 % of the population has been
displaced because of land acquisition. As there is no concrete policy or proper Land
Acquisition Act, hence there is no adequate rehabilitation, compensation, etc. At the
time of acquiring land, big promises are being made with regard to proper

rehabilitation, adequate compensation, employment, etc. but these gigantic promises
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never fully fulfilled. The Government officials, the middlemen of the companies and
corporate agents deceive the poor people and take undue advantage in the pursuit
of getting them speedy payment of compensation and other benefits. It is glaringly
visible that land is acquired than required for a particular industry or factory, for
example, in the case of Bokaro Steel City, 34,000 acres of land was acquired, whereas
the entire township was built only on 12,000 acres of land. 7300 acres of land in
which 19 villages exists since several decades was to be returned to the persons to
whom the land belong to. But the management is still looking for an opportunity to
evict those villages. Similarly, thousands of people were displaced when BCCL, CCI,
ECI, DVC, Mithon Power Plant etc., were brought in existence. There are so many
other factories, plants were opened by acquiring land in all over Jharkhand. In every
case of land acquisition, the people were displaced and tall promises of
compensation, rehabilitation, development and other benefits were remained only on
paper. Sir, recently, the Government of JTharkhand have proposed to acquire 45,000
acres of land for the Mittal Steel Co. All the coal mines, minerals, factories and other
industries are situated on the land owned by the people of Jharkhand and in the
process they are displaced and every time they were cheated in the name of
compensation, job opportunities, development etc. 1 find the displacement of the
people from their land made them destitutes and forced them to migrate to other
states in search of jobs for their survival. In spite of existing vast coal mines,
minerals, factories, industries, etc. the people of Jharkhand go to other States for
petty jobs. Birsa Munda and Sido Kano were the tribal revolutionaries who fought
the British Raj for jal, jungal and jameen. Even after independence, discontentment is
brewing in Jharkhand, for example, the uprising of farmers of Nagdi in the district of
Ranchi should be treated as a warning call. The displacement and migration problem
of Jharkhand should be given top priority and all who have suffered because of land
acquisition should be properly rehabilitated, compensated and maximum job

opportunities should be offered to them.

Sir, the other burning problem Jharkhand is facing today is total confusion
and chaos of state finance. It should be immediately brought under “Special
Category State”. Jharkhand fulfills all the criteria with regard to Special Category
State. Jharkhand is most hilly and difficult terrain. 26.9% of its total population is
tribals. 91% of its tribal population lives in very hilly and difficult terrain. It is

strategically located because of its borders along with Nepal and Bangladesh.
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Jharkhand gives 32% of total coal production in the country, 28% of iron ore, 25%
of copper ore, apart from lime stone, graphite, pyrite, etc. to the national coal and
mineral reserves. Since Jharkhand is contributing so much to the national wealth,
still the people of Tharkhand are migrating in search of petty jobs for survival to
other parts of the country, because of displacement from their own lands and non-
payment/fulfillment of adequate compensation, employment, rehabilitation, etc. I urge
the Government, the, problem can be solved only by way of Jharkhand be made a

SPECIAL CATEGORY STATE.

Sir, the other most important aspect I found in the Budget speech that there
was no mention of financial problem the Jharkhand is facing. On 15.11.2000, three
States, namely, Jharkhand, Uttarakhand and Chhattisgarh were created by enacting
Bihar Reorganisation Act, 2000, Uttar Pradesh Reorganisation Act, 2000 and Madhya
Pradesh Reorganisation Act, 2000 respectively. It is most surprising that in the case
of Uttarakhand and Chhattisgarh, pension liability of the successor State was fixed
on the basis of population ratio but in the case of Jharkhand, the same has been
fixed on the basis of number of employees. As such Jharkhand is put under immense
financial crunch and as a result Jharkhand has been asked to pay Rs. 2584 crores as
pension liability to Bihar and this process will continue further. Sir, I want to bring to
the knowledge of this august House that till date since 19536, whenever a new State
is created, always population has been made the basis to fix pension liability. But for
no reason, in the case of Bihar Reorganisation Act, 2000, a discriminatory provision
of employee ratio has been incorporated to solely to single out Jharkhand to
disadvantageous position. On the last session of the House, I have already raised
the present issue but the Government even did not deem it fit to reply. However,
now I urge the Government to amend section 4 of the Bihar Reorganisation Act,

2000 and fix pension liability on the basis of population ratio forthwith.

Sir, in your Budget speech, you have talked about an allocation of meager
sum of Rs. 776.23 crores to bridge critical infrastructural gaps. I want to bring it to
the knowledge of the august House that thousands of tons of coal and minerals are
mined and transported every day. Apart from mining, there are big industries all over
Jharkhand. In the process because of pollution the people are suffering from asthma,

TB, cancer ete. In the course of mining and transportation, all the natural water
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reserves are also getting polluted/contaminated and people are further suffering from
innumerable diseases including heart ailments. There are three medical colleges,
including one in the capital Ranchi. All of them are in a very pathetic condition. In
the absence of proper treatment, people are going to Vellore, AIIMS New Delhi etc.
Very recently on the floor of the House, above aspect has been brought to the
knowledge of the august House by me and demanded a sophisticated hospital at
Dhanbad from the Corporate Social Responsibility Fund of Coal India. I also brought
to the knowledge of the Government that since the Government was proposing to
start six AIIMS like hospitals, on a suitable location of Santhal Paragana of
Jharkhand which comprises of Jamtara, Godda, Sahebganj, Deoghar, Dumka and
Pakur so that people affected by pollution should be treated in Santhal Paragana
itself instead of going to other states. I hope the Government will understand the
problems of the people of Jharkhand and immediately accept the above proposals
apart from strengthening the hospitals and medical health centres which are in

pathetic condition.

Sir, so far education is concerned, Jharkhand is facing immense problem.
There are 80,000 para-teachers who are in fact looking after the educational needs of
children upto middle school level because Govermment schools do not have
requisite number of teachers. The schools are situated in hilly and difficult terrain
and those para-teachers perform their duties in the absence of other alternative. The
para-teachers are being paid Rs. 3000-6000 as honorarium. They are striving hard
since many years that their demand of stability and enhanced salary. I also think
there is justification in their demand because now a days it is very difficult for a
family on a meager amount of Rs. 5000-6000. Always it has been the case, that those
who rule Jharkhand if the demand of para-teachers are accepted, the economy of
Jharkhand will collapse. It is not 80000 para-teachers, but it involves 80000 families
of Jharkhand and a suitable package/solution is utmost warranted and as such I
urge the Government to come out with a special package and solve the problem of

these para-teachers without delay.

Sir, the condition of Govemment schools and colleges of Jharkhand are
pitiable condition. There is shortage of teachers, lectures and other staff apart from
acute shortage of infrastructure. As such, these problems are to be addressed on a

war footing. The problem faced by Jharkhand cannot be solved in President’s rule as
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such if there is no possibility of formation of a popular Government, the House be

dissolved immediately.
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-
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THE VICE-CHAIRMAN (DR. EM. SUDARSANA NATCHIAPPAN): 1 shall
first put the motion regarding the consideration of the JTharkhand Appropriation Bill,
2013 to vote. The question is:

That the Bill to authorise payment and appropriation of certain sums
from and out of the Consolidated Fund of the State of Jharkhand for the
services of the financial year 2013-14, as passed by Lok Sabha, be taken

into consideration.
The motion was adopted.

SHRI RAVI SHANKAR PRASAD (Bihar): Mr. Vice-Chairman, Sir, I take this
occasion to raise one point for consideration of the hon. Finance Minister. Since
Jharkhand is under President’s rule, kindly ensure an impartial role of the Governor.
There is a serious kind of allegation about the biased approach of the Governor.
I am only flagging that issue. The present Governor of Jharkhand; I think, that is the
very issue; a patent partisan behaviour of the Governor gives serious cause for

concern. That is all I am flagging today.
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THE MINISTER OF FINANCE (SHRI P. CHIDAMBARAM): Sir, my colleague,
Shri Jairam Ramesh, is holding a meeting in Ranchi on the 23rd of this month, to
which all hon. Members of the Lok Sabha and the Rajya Sabha from Jharkhand have
been invited. Please express whatever views you wish to express in that meeting.
I will certainly speak to the Governor, and I will certainly speak to the two Advisors.
But we intend to run, I hope, for a very short period, President’s rule with the full

cooperation of all elected Members of Parliament from Jharkhand.

THE VICE-CHAIRMAN (DR. EM. SUDARSANA NATCHIAPPAN): Thank

you. We shall now take up clause-by-clause consideration of the Bill.
Clauses 2, 3 and the Schedule were added to the Bill.
Clause 1, the Enacting Formula and the Title were added to the Bill.
SHRI P. CHIDAMBARAM: Sir, I move:
That the Bill be returned.
The guestion was put and the motion was adopted.

THE VICE-CHAIRMAN (DR. EM. SUDARSANA NATCHIAPPAN): I shall

now put the motion regarding consideration of Jharkhand Appropriation (No. 2) Bill,
2013 to vote. The question is:

That the Bill to authorize payment and appropriation of certain further
sums from and out of the Consolidated Fund of the State of Jharkhand
for the services of the financial year 2012-13, as passed by Lok Sabha,

be taken into consideration.

The motion was adopted.

THE VICE-CHAIRMAN (DR. EM. SUDARSANA NATCHIAPPAN): [ shall

now take up clause-by-clause consideration of the Bill.
Clauses 2, 3 and the Schedule were added to the Bill.
Clause 1, the Enacting Formula and the Title were added to the Bill.
SHRI P. CHIDAMBARAM: Sir, I move:

That the Bill be returned.

The guestion was put and the motion was adopted.



